
1255 Oral Answers 17 SEPTEMBER 1954 Oral Answers 1256

schemes in the States, if the latter do 
not co-operate?

Shrl Kidwai: I think the Constitution 
provides the method by which State 
Governments can be forced to co­
operate, if the subject is important 
enough.

Shrimati Tarkeshwari Sinha: May I
know whether Government propose to 
open some centres in the country for 
training these co-operative personnel?

Shri K'dwai; But the training centres 
are always opened in the States.

Sardar A. S. Saig’al: On an all-India 
basis?
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The Minister of Labour (Shri K. K.
Desai): Under the Employees’ State 
InsuiMnce Act, 1948, the Central Gov­
ernment are responsible for meeting 
two-thirdfe of the administrative ex­

penses of the scheme during the first 
five years. The State Govcrnm<‘nts 
and the Employees' State Insurance 
Corporation share the cost of providing 
medical benefits to insured workers in 
an agreed ratio, which is at present 
1'3.
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Shri K. K. Desai: The scheme has 
been applied to Delhi, Kanpur and 
seven industrial centres in Punjab, 
covering 78.932 persons in Delhi, 
1,47,986 persons in Kanpur and 58,117 
in Punjab.
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Shri K. K. Desai: I require notice.

Shri K. K. Basu: May I know why 
this scheme has not been applied to 
other industrial centres in the coun­
try?

Shri K. K. Desai: I think the hon. 
Member knows that the scheme has to 
be inaugurated in co-operation with 

the State Governments. Certain pre­
liminaries have to be tjone through 
with the State Governments £̂ nd early 
in 1955 the scheme will be introduced 
in Bengal and probably on the 6th 
October. 1954 the scheme will be in­
troduced in Greater Bombay, which 
will cover nearly 60 oer cent, of the 
empl'clyees covered by the scheme.

Shri M. D. Ramasami: May I know 
what progress is made in the imple­
mentation of this scheme n Madras 
State?

Shrl K. K. Desai: Still we are in 
correspondence with the Grovernment 
of Madras about the time {it which 
they will be in a position to take up 
the scheme for introduction.

TtJRMERIC AND OILSEEDS RESEARCH 
S t a t i o n s

*1074. Shri Raghuramaiah: Will
the Minister of Food and Agriculture 
be pleased to refer to reply to un- 
stari êd question No. 1231 asked on 
the 23rd March, 1954 and state;

(a) when a Turmeric Research 
Station and an Oil Sv.cds Research 
Station will be established in Andhra 
State;

(b) the names of the places where 
these stations will be located; and

(c) the details of the schemes in 
both the cases?

The Minister of Food And Agricul- 
tare (Shri Kidwai): (a) A scheme to 
set up a Turmeric Research Station 
has been sjanctioned but it has not 
started functioning so far.




